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Advertisement giving notice 

14 rd

RELEVANT PARTICULARS

ROC

Cht:4V

ALLROUNO has
20.22

about registration

Notice 
the 

under Part I of Chapter XXI
sect'on o' the Act. and n' the
companies (Authonsed to Register) gules.

hereby gisen •n purwance o sut»scoion Q) o' section ofACL 201), an application is proposed to be made aftef fifteen
but before the eapiry Of thirty days hoeiruftc' to the Reqis'rat otthat n M.M Food Products a partnership may bc registered undo!

FORM A
PUOLIC ANNOUNCEMENT

(Undo nooulation O and 
frrcyu•gs

cf India

FOR THE ATTENTION OF THE CREDITORS OF
ARN 10T SOLUTIONS PRIVATE LIMITED

of Chapte' XXI o' Companies Act 7013, as a company limited by shares

The pooopal objects 01 the comv.any arc as follows,

a NIC Code IS Manufactwe of 'ood produrts and beverages

10 cany on the business 01 imports. exports. trading in fruits, manufacture
process•n9 01 fruit products including food processing. fruit putees,

and other allied product€

Karnataka Bank Ltd.
Branch: Global Village Phone 11
No Nonr Global WIaoe Tech Paik E•Mall bir.olobal@klkbank.com
BEML Layout, 7th Staqo Mylasandru Wabs/to : Rwwkarnatakabank com

960056 : LU110KA19UPLC001120

Tha mrson who ha: waded locker facjir•/ hae-nü r,hld reni for 3 yean
in o' our demand nolJu Ttu»re'om, pleas. (a/o that iockor runt l' not pad
on Of beforo 05/01'2023, Bank be an.lrained io break open the k:rk0f on date
mentioned ihorcon at 3.00 pm in branch ptemisos menLonod bolo* subject to rules
regulations of tnc Bank Tho Bank reserves 'he right to cancA/ postpone 'ho broak oc»n to
a othcrmnenientdate. without turlhernoløandass 

I Lockor on Namc Of tho Oalanc• of
tnoreasonsthcrefo,•

Placo & Daio of

3. A copy o! the draft memorandum and articles of association of the proposed
company my be inspected at the office at NO. '27. 2nd floor, Anchorage Court,

Road, Bangalore — 560025

4. Notice is hereby given that any person objecting to this application may
communicate their objection in writing to the Rog'strar at Central Registration
Centre (CRC), Minist'Y of Corporate Affairs, Indian Institute of Corporate Affairs
OICA), Plot no Sector 5, 'MT Gurgaon, Haryana. India. 122050.
within twenty onc days from the dote of publicanon of this notice, with a copy
to the company ot its registered office

No 
availed

1 LOC.kOf 03-0 

L 16

Locker Holder locker rent

Mr NagarajV 
No Ill 5th
Cross 1 St 
Ekndant.l Input. 
Hosapalya
Kerwi.
Be aluru•

Rs49S6 
(2020-21) 
Rs 

[2021-22) 
Rs 5452 

(2022-23)

Ro 150001.
9845310025

Break open and

Karnataka Bank Ltd,
Bangaluru.Global

Branch No 1 Noar Global
Tech Pan BE-ML

Myiasandra

Ph. No 080-29701611
8951914370-71

AUROOND

to aOYess
p•td

Pr&.roa Pn

Dated this 200 day of Detember 2022

For mM.M FOOD PRODUCTS

Tanveer Hussain
Partner

oatc: 2211212022
Place Bongaluru

9403331512
Oate o' Break Open

05/01/2023

Sd"•, Branch Manager,

6

6

(b) C' 

PARTICULARS

HA Fan

d ..fiY12' ,

INDIA SHELTER FINANCE CORPORATION LTD.

VOTEE UKDER SECT04 CF TYE SECUR(TUATION RECONSTFUCT'ON FINANCIAL ASSE7S AND ENFORCEVENT or SECURITY
NTERE.SJ ACT. 

t: 

n re 

SARPAESI 

Ecount
SARASWA & REOOY Resident
AR

LOAN ACCOUNT NO.
LAOVCLLONSOOOOOS03S893fAP.

t'. have
ZSFCL arg A—el

by the •s •re
rat

ntr.mSl

IN THE COURT OF THE 1st ADDITIONAL
DISTRICT JUDGE OF TIRUPUR,

TAMILNADU.
IANo. 04 2018
O.S.No. 55 2014

E.Venkat Rathinam,

W/o V Esuaran, D'o Marappa Goundor,
Elementgry School, Tmpur Town.
Trupur Taluk

flanges wart. 201 
W/o Rodnra Sunyan, 126. 3rd Cross
sunc•ty layout. Sun Thirupthi Napt

Kolhanur Main Road, Bangolom

Karnataka State
. / Party

NOTICE TO 44TH 

Karn•taka Dank Ltd. Global Village Branch Bongaluru

4
02.0-6

i: 0/0. LAGD23&$Q

01
NPA

w122022

.nC P-N•c tea

Oemand Notice Description Of "cered Asset(s)
and Amaant (immovable )

Thousnd E'0ht
Egh.yCh-paoaSe-æt'Par—) ChlKK&31L'pura
due as on 10 12

nonce i. hereby Camoarv' T'louna' 'van
• o' ARN IOT 

Urnu«i •
crodfe•f' of Ant/ IOT Sdutbn. Limned. a." caLed upcn to 

on or to r«tOuOon proto,gOna' •t
mentioned
Tho financid cr•nmm

rnay submit It" darn. wan in person. t"
A r.nnncia' a clan, ao.mnvt entry No '2 Shyi

ho 

Private

moir

lt%IOd

RESPONDENT 1
PROPOSED PARTY zzld c=cg 0) 10

Whereas ho abovø narned pctltionor/
Plant"' has instituted a Suit Pantkm and FIR

also fried an applica'ion IAW201d 'o
Implead the 44th Respondent Proposed
Party In the abwo suit and are hereby

from 
entry to 

tm. is aop'ic:aue)

20-12-20n

pt•c•: O•ngalurtc

0' in Fum CA

AFAVda

Suiatha W/o Ash..thnaryzna eddy
Reddy h'

CBS

E.rg:a'ore
LOAN ACCOUNT sO.

LAOV CLLONSO"000S012'67JAP.

2107202

AA: TO 
Bocnd.ary-Ezs1 

R' 1 6, U , 946.1. (Rupees And Parcel Of
LaAh Forty Sate No Vunopal Assessrmnt No.

Thousand Nine Hundred Ch•nlhamani
FMy Ontyj cn C.hiii.&bal'aurn Kamata\o •53125

12 together with Rood.
hm 17 12.2022 re SNth.P•.tProøyty

42
6y

SHELTER FINANCE CORPORAOON LTD (AUTHORIZED OFFICER)

Noticed to appear t*'ore mo
ramaKrOhnaiah201966f,i)

person or by a p'eeder duly instructed on
020-2023 at 10 30 AM to answer tne dam
and for your objection failng wherein. the
said application will be heard and
determtned In your absmce

COURT ORCER.
R. RAGUPATHY. BA,B.L-

Notary / Advo«zte. 8/10'. Pcombugat
Nagat East Panadam Road, Tirupur• 4

cell No. 94433 45774

indianexpress.com


